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CCflAR : Hontble Mr. P.R. Trivedi .. Vice ChairmEn 

Hon'ble Mr. P.21. Joshi 	.. Judicial Iember 

31/10/1988 

Neither petitioner nor his advoc te present. 

Mr. D.F. Kyada learned (EdVocEte for the respondents 

d1s present. The case 1srnissed for default. 
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